1301 Written Answers [26 FEB
INDIAN CITIZENSHIP FOR PERSONS FROM

FOREIGN COUNTRIES

29.1 SHRI R. K. BHUWALKA: Will the
Minister of HOME AFFAIRS be pleased to state
the number of persons from the following
countries who were granted Indian citizenship

in the year ending 31st December. 1964;
@1 U S.S.R;
(1) U.S. A
(iii) UK,
(iv) Japan;
(v) East Germany; and
(vi) West Germany"'
THE MINISTER OF STATE IN THE

MINISTRY oF HOME AFFAIRS (SHRI
IWSUKHLAL HATHI): Only one person from
West Germany.

294. [Transferred to the 3rd March, 1965.]
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1[EQLAT!ON OF POSTS IN JUDICIAL
DEPARTMENT, BOMBAY

295. SHRIG. K. KAPOOR: Will the
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Minister of HOME AFFAIRS be pleased to
slate:

(a) whether the decision taken by Gov-
ernment in its letter No. 12/13/60-SR(S) dated
the 15th March. 1960 regarding equation of
posts in the Judicial Department Bombay has
since been implemented by the Government
of Mabharashtra;

(b) if not, what are the reasons therefor;
and

(c) the steps that are being taken by
Government to ensure an early implemen-
tation of the decision?]
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tfTHE MINISTER oF STATE IN THE
MINISTRY oF HOME AFFAIRS (SHRI
JAISUKHLAL HATHI): (a) Not yet. Sir.

(b) and (c¢) The principles underlying the
decision were challenged in a writ petition
which was ultimately dismissed. Certain
difficulties were also experienced by ;he
Bombay High Court, and discussions are
shortly to be held to resolve them.]

POEM "LAKHT-E-JJGAR" published in
'SHAMA'

296. SHRI D. THENGARIL: Will the
Minister of HOME AFFAIRS be pleased to state:

(a) whether it is a fact that a poem hurting
the sentiments of the Christian Community
entitled "Lakht-e-Jigar" was published in
'Shama' magazine in the issue of August.
1964 published from Delhi;

(b) if so, whether it is a fact that a large
number of Christians held demonstrations at
the residence of Prime Minister

t[ ] English translation.



